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BEFORE THE NATIONAL GREEN TRIBUNAL

NEW DELHI (PRINCIPAL BENCH)
Original Application No. 414/2023

In the matter of:

Avtar Singh & Ors.
....... Applicant

V/S

State of Punjab & Ors.

....Respondent

Reply in the form of Affidavit by Surabhi Malik, IAS, Deputy

Commissioner, Ludhiana

It is most respectfully showeth:

1. That undersigned is posted as District Magistrate, Ludhiana and thus filing
the reply.
2. That Hon’ble National Green Ti'ibunal vide orders dated 08.12.2023 has
directed as follows:-
“8. We direct the joint committee to submit report positively by
14.12.2023, failing which District Magistrate, Ludhiana shall appear

on the next date.”

\P
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That in compliance to the orders of Hon’ble NGT, New Delhi It is humbly
submitted that the Joint Committee comprising of Executive officer, on behalf
of Municipal Council Khanna, Environmental Engineer on behalf of Punjab
State Pollution Control Board Mandi Gobindgarh, Sub Divisonal Engineer,
on behalf of Punjab Water Supply and Sewerage Board Khanna, Junior
Engineer on behalf of Block Development and Panchayat Officer, Doraha,
Junior Engineer on the behalf of Drainage Department Sangrur, Forest Range
Officer, Doraha and Sub Divisional Magistrate Payal on behalf of undersigned
liad visited the site and collected relevant information relating to the case as
mentioned in joint report. (Attached at Annexure-A)
It is humbly submitted that undersigned was severely sick and was admitted
in hospital from Ol .12.2023 to 07.12.2023 and the additional charge was given
to Kulwant Singh, IAS for 10 days and the interim report was submitted. Now
cn 13.12.2023 undersigned has joined after coming back from medical leave
and is filing the reply. That in view of the joint status report, it is clear that all
the points have been visited by the concerned departments and remedial action
has been}taken and compliance has been made and directions have been issued
to all the concerned departments to ensure strict vigilance and to comply with
the rules and regulations.

The undersigned hals followed the instruction passed earlier by Hon’ble
National Green Triburzl. That in the view of the compliance of factual report
is.submitted made herein above, with request to Original Application No 414
02023 may be disposed-off with appropriafe orders. Any instructions passed

by the Hon’ble Tribuna shall be complied in letter and spirit.
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It is, therefore, prayed that the Original Application No. 414 of 2023

may kindly be disposed of with appropriate orders.

Submitted by

S

(Surabhi MaJik, TAS)

District Magistrate, Ludhiana

Verification:-
Verified that the contents of para no.1 to 5 of the above reply are true
and correct to my knowledge as derived from the official record. No part of the above

reply is false and nothing material has been kept concealed therein.

S

Dated:- |3.12.R023 (Surabhi Matik, IAS)
Place- ) UDWIANA District Magistrate, Ludhiana
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Item No.08 Court No. 2
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No.414/2023
Avtar Singh & Ors. Applicant(s)
Versus

State of Punjab & Ors. Respondent(s)
Date of hearing: 08.12.2023

CORAM: HON'’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON'BLE DR. A, SENTHIL VEL, EXPERT MEMBER

Applicant: Mr. Ankit Midha, Adv. for Applicant (Through VC)

Respondent(s): Ms. Sunieta Ojha & Ms. Vasudha Priyansha, Advs. for Punjab PCB

ORDER

1 The original application under Section 14 and 15 of National Green
Tribunal Act, 2010 - has been registered, considering the grievance that
Jargari drain constructed by the villagers, crosses under the First Patiala
Feeder Canal and outfalls into the Lassara drain and that Lassara, which
is a interstate drain, has no outfall and it has become a pond. Their
further plea is that 29 MLD sewage treatment plant was constructed for
Khanna Town but the said STP plant is not operating and sewage water is
flowing to Jargari drain and finally the pipeline has been left open stream
of siphon below the first Patiala Feeder Canal which is not cleaned
because the drain downstream of the siphon i.e. Lassara Drain does not
have any outfall. Resultantly, the flow of water is obstructed and water
stagnates in the drain and further overflows and stands in the fields of
the applicants and other residents of the area.

2 Further, issue has been raised that stagnating water is leading to
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Killing/drying of the trees in the area and that the test report of the
sample of the untreated water shows that BOD Level and Fecal Coliform
Level is more than the prescribed standards; BOD Level of the sample is
55 mg per litre against the prescribed level of 30 mg per litre; and the
Fecal Coliform Level in MPN/100 ML is 94000 against the prescribed

standard of less than 1000.

3. It is also the grievance of applicant that since there is no outfall

flow of the effluent, the untreated /partially treated effluent either keeps on
seeping underground or getting stagnated in the ponds or private land of
the applicant and other landowners of Village Jargari which has become a

constant health hazard.

4. Tribunal observed that since the issue of violation of environmental
laws has been raised, therefore, the matter requires consideration but
before taking any further action in the matter, it was found appropriate to
constitute a joint committee comprising of Member of the Central
Pollution Control Board (CPCB); Secretary, State Pollution Control Board
(SPCB), Secretary, Central Gro;nd Water Authority ((FGWA) and District

Magistrate, Ludhiana so that a factual report may be submitted.

8. No factual report has been submitted by the joint committee till
date and instead we have received a letter dated 07.12.2023 of Sh.
Kulwant Singh, Deputy Commissioner, Ludhiana posted as District
Magistrate, Ludhiana stating that an interim report has been submitted
by Sub Divisional Magistrate, Payal vide letter dated 06.12.2023 seeking
a month’s time in submitting factual/status report. Copy of the letter
dated 06.12.2023  has been filed in annexure A to District Magistrate
letter. We find from the perusal of annexure A that, by no stretch of

imagination it can be said to be a report, interim or final, whatever, It is
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simply a request made by the signatories to the said letter, which
includes Sub Divisional Magistrate, Payal, seeking time to submit report.

6. We are surprised that more than two and half months have passed,
yet authorities have not been able to submit factual report. This shows a
lackadaisical attitude on the part of the authorities. This Tribunal cannot

appreciate the same and record its deep concern and disapproval.

. Ms. Sunieta Ojha, Advocate, after receiving instructions from an
official of Punjab PCB, stated that some further time be granted to the

committee to submit report.

8. We direct the joint committee to submit report positively by
14.12.203, failing which District Magistrate, Ludhiana shall appear on

the next date.
9. Let notices be issued to Respondent Nos. 1, 2, 3, 6, 7 and 8.

10. Respondent No.5 is already represented and may file its response

by the next date.

11. Tssteon 15.12.2028.

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM

December 08, 2023
Original Application No.414/2023
JG
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Office of The Sub Divisional Magistrate, Payval (Ludhiana)

To,

The Deputy Commissioner,
Ludhiana.

No40g5/4.7, Dated: 11/12/2023

wi - Subject- Regarding order passed by Hon'ble NGT Original Application No.
i 414/2023 Avtar Singh & others V/s State of Punjab & others.

o Reference:  Regarding your office letter No. 17174/MA dated 03/10/2023.

With reference to the above case,the report has been submitted by the joint
committee. The report is hereby submitted for your kind perusal and further directions

please.
Sr.No. . Annexures

1 Reports of the Joint Committee
2 Map of the Pipeline

3 Google map of the pipeline

4 Reports from the various departments
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Rep Joint Committee
(Constituted by Hon’ble National Green Tribunal O.A. No. 414/2023
in the matter of Avtar Singh & others V/s State of Punjab & others)

Residents of village Jargari, Tehsil Payal, Distt Ludhiana filed an application before the Hon’ble
National Green Tribunal and raised the grievance that Jargari drain constructed by the villagers,
crosses under the First Patiala Feeder Canal and outfalls into the Lassara drain and that Lassara.
which is a interstate drain, has no outfall and it has become a pond. Their further plea is that 29
MLD sewage treatment plant was constructed for Khanna Town but the said STP plant is not
operating and sewage water is flowing to Jargari drain and finally the pipeline has been left open
upstream of siphon below the first Patiala Feeder Canal which is not cleaned because the drain
downstream of the siphon i.e. Lassara Drain does not have any outfall. Resultantly, the flow of
water is obstructed and the water stagnates in the drain and further overflows and stands in the

fields of the applicants and other residents of the area.

Further, issue has been raised that stagnating water is leading to Killing/drying of the trees in the
area and that the test report of the sample of the untreated water shows that BOD Level and Fecal
Coliform Level is more than the prescribed standards. BOD Level of the sample is 55 mg per litre
against the prescribed level of 30 mg per litre. Similarly, the Fecal Coliform Level in MPN/100
ML is 94000 against the prescribed standard of less than 1000.

In view of the above. the Hon’ble NGT passed an order dated 15.09.2023 thereby constituting a
Joint Committee of Central Pollution Control Board, State Pollution Control Board, Central
Ground Water Authority and District Magistrate Ludhiana to carry out spot inspection and
ascertain the trustfulness of the allegations made in the original application and also sugges
remedial measures and to ensure that fresh water quality of Patiala Feeder Canal is not

contaminated.

With the purpose to ensure compliance of the orders dated 15.09.2023 of the Hon’ble NGT, a
meeting was conducted under the Chairmanship of Sub Divisional Magistrate Payal with the
members of Joint Committee and conducted the spot inspection of the area under reference on
06.10.2023. Reports in this regard were received from the Department of Water Drainage cum
Mining and Geology Division Sangrur, Block Development and Panchayat Officer Doraha,
Executive Officer, Municipal Council Khanna, Forest Range Officer Doraha Sub Divisional
Officer Mahorana, Punjab Water supply and sewerage Board and Environment Engineer Punjab

Pollution Control Board.

The Punjab Water Supply and Sewerage Board has informed that the Sewage Treatment Plant of
Capacity of 29 MLD was established in the year 2020 for the treatment of domestic effluent of
Khanna city. The work of maintenance of the said plant has been given to the Sewerage Board for
the period of 10 years and the maintenance cost of the said plant will born by the Municipal
Council Khanna. The entire Khanna city is connected with sewerage pipeline (approx. 187.51 km)

in Khanna city. Its untreated water is coming through a sewerage pipeline to a Sewage Treatment
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Plant capacity of 29 MLD where the water is treated and cleaned as per esteemed P.P.C.B./N.G.T.
standards. After that, this treated water is used by the farmers through the pipeline laid in the fields
(by Soil Conversation Department). This water flows through the Gravity main line and falls into
the drain near Jargari from village Ikolaha-Isadu-Jalajan. According to records, this pipeline has

been handed over by Punjab Water Supply and Sewerage Board to Municipal Council Khanna on
02/12/2021.

This Pipeline after entering the village Jargari passes the village panchayat through drain. After
that. this pipeline passes under the pond of the village Patiala Feeder Canal drains water by going
into the siphon below. This place is the starting point of Lasara Drain. The land around this drain

belongs to the forest department and is planted with trees.

The villagers have been demanding the closure of this pipeline for a long time. They complain that
the pipeline leaks from place to place, which gets dirty water into the drain and pond of the village.
There is a risk of diseases spreading in the village due to standing water. Due to lack of further
drainage even in the drains, all the water enters the forest department land, affecting the trees and

causing foul smell.

Punjab Pollution Control Board Mandi Gobindgarh informed that complaints of similar nature
were received. To verify the facts of the complaints, the site was visited by the officers of the
Punjab Pollution Control Board on 22.08.2022 and collected samples of wastewater from the
manhole of the rising main carrying the treated water of STP as well as from the outlet of STP,

Khanna. The analysis the results of the said samples were as follows:

N

S. Parameters | Manhole of Rising Main From Prescribed
No. treated waste from STP | outlet of standards
Khanna, Jarg Road, Nr. STP
Vill Pona, Vill. Jargari, Khanna
Tehsil Payal Distt.
Ludhiana

1 pH 7.5 73 6.59.0

2 | Total Suspended Solid mg/I 86 34 <100

demand mg/1

3|  Bio-chemical oxygen | 55 25 30 <'—/72.§

4 | Chemical Oxygen demand 161 82 -
mg/I
5 Oil & Grease mg/l BDL161 BDL ’
6 | Total Coliform MPN/100ml | 2,20,000 3200 -
7| Feacal Coliform MPN/100 | 94000 [ 1200 <1000
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The analysis results revealed that the wastewater was not conforming to the prescribed standards.
Therefore. the notice under the Water Act, 1974 was issue to the Municipal Council Khanna and
Punjab Water Supply and sewerage Board alongwith an opportunity of the personal hearing before

the Chairman of the Punjab Pollution Control Board, wherein, it was decided that..

[.  Outlet of STP Khanna, manhole of rising main (in which treated water goes) and some
other manholes (which fall within the 17 km pipeline) to P.P.C.B. sampling will be done
by alongwith Municipal Council Khanna and officials of Water Supply and Sewerage
Board.

II. It was also clarified that if samples fail during resampling, then Environmental
Compensation will be imposed on them from 22.08.2022.

1.  R.O. will also verify during sampling that unauthorized inlets made by local people in the
pipeline should be closed.
In compliance to the decision of the personal hearing, the monitoring of the manholes and

STP of Khanna was carried out. The analysis results of the monitoring is given as under:

A

S. Parameters | Outer | Manhole rising | Manhole Manhole Prescribed
No.. STP | main Rising rising Standards
Vill. Tkolaha Main Main Village
Vill. Jargari
Nasrali
L. pH 7.8 7.3 7.4 7.4 6.0-8.5
2. TSS 10 20 BDL 17 <100
3. |BOD 9 T 6 6 30
4. | T.coli 2600 | 2100 2600 3200 '
5. | F.Coli 200 [ 180 200 400 <1000

As per the analysis results, the wastewater was complying with the prescribed
standards. During visit, it was observed that earlier village pond water of village Nasrali-Ikolaha
(Tehsil Khanna) was being illegally put directly into the pipeline without any treatment. Now
Municipal Council Khanna has closed these unauthorized inlets.During the survey, it was also
found that the pond water of STP Khanna and village Jargari accumulates at one place in the land

of the forest department, due to which foul smell spreads and the trees of the forest department are

also damaged.

Due to above said violation, the notice for violation under the Water Act, 1974 and the Air
Act, 1981 was again issued to Municipal Council Khanna and Punjab Water Supply and Sewerage
Board alongwith an opportunity of personal hearing the before the Chairman of the Punjab Pollution
Control Board on 07.08.2023. Besides, the sampling of wastewater was carried out on 05.10.2023
by the Punjab Pollution Control Board.

sl sk @
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As per the representative of Punjab Pollution Control Board, the regular monitoring
of the STP Khanna is being carried out. As per the analysis reports, STP Khanna is conforming to

the prescribed Standards. The analysis result of the last various samplings is tabulated as under:

Sr. | Parameters | 13.06.2023 | 17.07.2023 | 18.09.2023 | 08.11.2023 | Prescribed
No. Standards
1 |pH 73 |74 7.7 7.9 6-8.5

2 | Total i 9 BDL 7 <100
Suspended
Solids mg/l
Bio-chemical | 6 | 6 6 6 <30

L

Oxygen
Demand mg/I
4 | Total 1700 1 1400 1400 1700

Coliform

MPN/100 ml

| Feacal 180  [180 180 180 <1000
Coliform

MPN/100 ml

|

According to the report of Municipal Council Khanna, the panchayat of village Ikolaha was
repeatedly pouring water from two ponds to this line the water sewer line from Municipal Council
Khanna to Jargari which the Municipal Council Khanna's team has been closing from time to time.

Now, again the dirty water of the two ponds is being added to the sewerline by Gram Panchayat
village Ikolaha, On date 06-10-2023 at 9:00 am Municipal Council Khanna's team went to the spot
and closed it (photos of the action at the spot have been attatched). Again, on checking the site on @\
05-12-2023, it was found that the discharge from both the ponds of the village Gram Panchayat at
Ikolaha has been reconnected to the sewer line by Gram Panchayat village Ikolaha. On the spot %%
connecting pipes are being dismantled by Municipal Council Khanna and in this regard a letter has |
been written to the police department by the Municipal Council Khanna to take appropriate action (ﬁ"
against Gram Panchayat Tkolaha. This is often being done by repeatedly by Gram Panchayat and

Municipal Council Khanna takes action whenever such violation is observed.

Block Development and Panchayat Officer, Doraha reported that Gram Panchayat Jargarhi has
passed a resolution on 05.10.2023 that in the village ponds and panchayat drains (Khasra No. 110,
111, 150 and 155) a pipeline has been laid without any approval. The consent of the Panchayat has
not been taken before laying the pipeline. A resolution has been passed by the Gram Panchayat
that this sewerage pipeline should be closed permanently. After assessing the situation, it was
found that due to the leakage of sewage coming from Khanna city through the pipeline, the pond
and drain of Jargarhi village have been damaged a lot. It is likely to cost around 10 lakh rupees for

the cleaning of this pond and panchayat drain. Rs.1.50 lakhs is available with Gram Panchayat

4
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Jargari for this purpose. Therefore, it is requested that Gram Panchayat Jargari be requested to

provide a grant of Rs. 8.50 lakhs for pond and drain cleaning .

Sub Divisional Officer Mahorana Canal and Ground Water Mahorana, Department of water
resources has reported that Canal First Patiala Feeder's R.D. at 55800 the Tassara Drain crosses it.
Any inter - mixing of water at the above crossing (Lassara Siphon) not happening. It is clear from
this report that there is no harm to the water of Patiala Feeder Canal due to the water problem of

Jargari.

According to the report of the Forest Department Doraha, about 10 hectares of area and trees are

affected due to the drain water coming out of the Lassara drain. If a bundh is made on the left side

by the drainage department, the trees and plants can be saved.

The Department of Drainage reported in this regard that the Forest Department has mentioned the
drying of the trees planted on the left side of the Lassara drain. Forest Department land exists on
both sides of Upper Lassara Stream. The level of the bundh on the right side of the drain is correct
and the level of the bundh on the lefi side is low due to which the drain overflows and water goes
into the forest department land and the planted trees dry up. As per the demand of the forest
department, there is a need to construct a bank on the left side of the Lassara drain from tower
303150 to 299150 (length 4000 feet) of Lassara drain to prevent this. It is likely to cost around 18
lakh rupees to raise this bun. Alongwith this, the department also brought to notice that the cleaning
work of Lassara Drain and siphon has also been completed by the department this year, on which

an amount of about 17 lakh rupees has been spent.
After perusal of the above report of the Joint Committee the following facts have come to light:

I.  According to the Punjab Pollution Control Board, the water at the outlet of the STP is

week of every month. The water samples taken during the last 6 months have been found

to be correct as per the standards.

correct as per the standards. This STP is being maintained by the Water Supply and
Sewerage Board. Water samples are taken from the inlet and outlet of this STP in the first

II. ~ STP to Lasara drain, some villages of Khanna tehsil have unofficially made inlets through

LB

Ry

which the dirty water goes into the pipeline. These inlets are being closed by MunicipakzZL~

Council Khanna by checking from time to time.

III.  This pipeline after entering Jargari village Passing through the Panchayati drain and under
the pond, it ends at the siphon. The possibility of leakage in the Pipeline cannot be ruled
out by looking at the color/smell of the drain and pond water. According to the records, no
action has been taken to check or to clean the drain and pond by the Panchayat Department
for a long time.

IV.  The cleaning of siphon and [asara drain has been done this year by the drainage department
at a cost of about 17 lakh rupees. But due to the low level of the bank on the left side and
the high volume of water, the water overflows and enters the land of the forest department

and damages the trees.

A
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Keeping the above circumstances in mind, the following measures have been suggested by the

joint Committee:

II.

DA/-

It shall be pertinent to instruct the Executive Officer, Municipal Council Khanna to close
the unauthorized inlets by conducting regular inspection of the pipe line and take
appropriate action against the concerned Panchayats who discharge untreated sewage
effluent in the pipeline. Besides, the leakage in the pipeline should be checked and repaired
regularly.

Block Development Panchayat Officer Khanna should be instructed to sensitize the village
panchayats not to construct unauthorized inlets and conduct awareness campaigns.

BDPO Doraha should be instructed to immediately prepare an estimate for cleaning and
desilting of the village pond and for in-situ management of untreated domestic effluent.
The Drainage Department may be instructed to prepare an estimate for strengthening the

left bank of Lassara drain and send it to the Department for approval.

1. Map- Pipeline.

2. Google Map- Pipeline

3. Reports received from various departments.

isional Magistrate ‘vironmental Engineer Ex::u/éﬁ'/ ;}ewr
Punjab [Poltution Control Board Muficipal Council

Sub
Payal

Fatehgarh Sahib Khanna
Sub D 10n{ngineer nior Engineer Junim/')%ﬁ
Punjab Water Supply and Block Development and Drainage Sangrur
Sewerage Board Khanna Panchayat Officer Doraha '

Foresi Range Officer

Doraha
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; o UNJAB POLLUTION contRrOL BOARD VATAVARAN BIHAY AN,

NABHA ROAD, PATIALA - LiFE
WATER ANALYSIS REPORT <

=y boratory Sample No,

o Bl L-3938-3939/ H.0.Lab. Monitoring/2023

¢ Name of Industry STP Khanna (29 ML)

; Lo of Sample collecting Officer Er. Pritpal Kaur, AEE
4. Designation of authorizing Test - Environmental Engineer, Regional Office. Fatghgi

5. Type of Sample Grab M ¥

6. Date &Time of Sample collection 01.09.2023

7. Date &Time of Sample receiptin Lab.  01.09,2023 e
8. Period of Analysis 01.09.2023 to 08.09.2023 A :
9. Test Methods As per relevant parts of 15:3025/&Methods of APHA VO3
Results - T .

Sr. | Parameters Inlet of | Outletof | Prescribed |

e o STP STP | Standard

TN e e L 10 1 37 0590
.2 __| Total Suspended Solids mg/l {125 | BBL | <0

3| Bio-chemical Oxygen Demand mg/1 | 115 5 I 3§

4 | Total Coliform MPN/100 ml [ - - 1400 SRS

5__| Feacal Coliform MPN/TOOmI == 10 | <iooo |

Rewtarks: The prescribed standards ave as per nofificarion s 0 1 B3 TH. Tioss o Vi3 sirfigentioiier siandards have been buposses
Iy the Board, (be samie shalf prevail. ;

---End of Report---

Sc-;e;;gﬁéb'ﬁ’; :
T ?j{-}
Endst. No: 2\ 490 —0Y ]

A copy of the above is forwarded 10 the: . o ;
L. The Chief Environment Engineer, Punjab Pollution Control Board, Ludhiana.

2. The Senior Environment Engineer, Punjab Pollution Control Ecmrs!, Zonal Office-11, Patiala
A The Environment Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib
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UArs YTHE S9EH 533 S LiFE
PUNJAB POLLUTION CONTROL BOARD \ﬁ) i

Regional Office, NISST Building, G.T Road, Opposite Floating Environment
Restaurant, Mandi Gobindgarh.
Email- eerofgs@gmail.com

ELa#.
2 oa
j To
i_i.‘?.l: &
s 3 ub-Divisional Magistrate,
~Tehsil Payal, District Ludhiana.
Subject: Regarding order passed by Hon'ble NGT original application

no.414/2023 Avtar Singh and Others V/s State of Punjab and
Others

It is intimated that a complaint was received in the Board, wherein it was
mentioned that the storm water of Khanna city is being discharged into Lissara drain,
which is polluting ground water & thereby causing different disease in the area. In the
complaint, it was also requested to collect the samples in their presence and get it
tested from PPCB lab.

To verify the contents of complaint the site was visited by the officer of
the Board on 10/08/2022 alongwith Sh. Sukhpal Singh, SDO, PWSSB informed that
treated wastewater of STP, Khanna is being discharged into Lissara drain by use of 17

Km concrete pipeline.

The site under complaint was again visited by the team on 22/08/2022
and samples were collected from manhole of Rising Main carrying treated wastewater
of STP as well as from the outlet of STP, Khanna and the results of the said samples are

as under:
Manhole of rising treated From
Sitio. | Paramaters waste from STP Khanna, Jarg, | cutlet of | Prescribed
T Road, Nr. Vill. Pona, Vill. STP standards
Jargari, Tehsil Payal, Ludhiana | Khanna
1 pH 7.5 7:3 6.5-9.0
2 Total
Suspended 86 34 <100
Solid mg/! e
3 Bio-chemical
oxygen 55 25 30
demand mg/I
4 Chemical ' [
Oxygen 161 82 r' =
Demand mg/I
3 Oil & Grease BDL161 BDL >
mg/|
6 Total Coliform
MPN/100 ml 2,20,000 3200 -
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7 Feacal |
Coliform 94000 1200 <1000
MPN/100 ml

The analysis results reveals that the conc. Of BOD & Feacal coliform in the
samples collected from manhole of Rising main carrying treated wastewater and the
conc. Of Feacal coliform in the samples collected from the outlet of STP are beyond the

permissible limits prescribed by the Board.

Thereafter, MC Khanna and PWSSB, Khanna were given personal hearing
by the Chairman of the Board for violations of the provisions of the Water Act, 1974 and
Air Act, 1981 on 29/11/2022, wherein, it was decided that:

1. Re-sampling shall be conducted alonwith officers of MC Khanna and PWSSB;
Khanna from the outlet of STP Khanna, manhole of rising main carrying
treated water from STP Khanna and from some more manholes in the 17 Km
pipeline.

2. Tt was made clear to the representative that in case of failure of samples
during re-sampling then the Environmental Compensation will be imposed
w.e.f 22.08.2022.

3. During sampling RO shall also verify the closure/plugging of unauthorized
inlets in the pipeline as informed by representative of MC, Khanna.

The proceedings of the personal hearing were conveyed to the EOQ, MC,
Khanna and PWSSB as well as Environmental Engineer, Regional Office, Fategarh Sahib
vide letter no. 3325-27 dated 13/12/2022 for compliance.

In compliance to the decisions, the officer of the Board in the presence of
Sh. Vikramijit Singh, SDE, PWSSB, Sh. Paramijit Singh, JE, PWSSB and Sh. Kulwinder
Singh, MC, Khanna conducting sampling and submitted the same to Water Lab, Head
office, Patiala. As per analysis reports received from Board’s lab, all the parameters at

above 4 no. point are with prescribed limits as under:

S.no. Parameters | Outlet STP | Manhole Manhole | Manhole Prescribed
rising main | rising rising Standards
vill. Tkolaha | main vill. | main vill.

Nasrali Jargari

1 pH 7.8 | 7.3 7.4 7.4 6.0-8.5

2 TSS 10 20 BDL 17 <100

3 BOD 9 7 6 6 300

4 T.coli 2600 2100 2600 3200 -

5 F.coli 200 180 200 400 <1000

It is pertinent to mention here that earlier village Nasrali and village

Ikolaha were discharging overflow of wastewater from village ponds into pipeline laid
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down for discharging treated effluent of STP Khanna and during visit, it was observed
that all such unauthorized inlets have been plugged.

Sh. Avtar Singh Jargari, Complainant was contacted telepholnically by the
visiting officer with request to accompany visiting team, but he denied to come and
requested that he will only be present while sampling in his village. Further, when the
team reached village Jargari, complainant denied to come on spot.

From the whole survey, it was observed that there is critical problem of
stagnation of treated effluent of STP Khanna and untreated effluent of village jargari, in
the shamlat and Forest land of village Jargari, which has created septic smell in the
Jargari village and destroyed froes area of approx. 60 Acreas, After this whole
stagnation of wastewater, Lisara drain starts.

During visit, 50-60 villagers alongwith Sh. Avtar Singh Jargari,
Complainant and village Sarpanch assembled at the spot the spot and requested the
Deptt. That wastewater of STP Khanna should not be allowed to come in their village,
as the same has created septic conditions and multiple diseases among the villagers.

Thereafter, MC Khanna and PWSSB, Khanna were again given personal
hearing by the Chairman of the Board for violations of the provisions of the Water Act,
1974 and Air Act, 1981 on 07/08/2023. MC Khanna and PWSSB Khanna has requested
for another date of hearing through e-mail and the same is pending.

Now, letter has been received from SDM, Tehsil Payal, District Ludhiana
vide no. 17174 dated 03/10/2023 regarding order passed by Hon'ble NGT original
application no.414/2023 Avtar Singh and Others V/s State of Punjab and Others and
meeting was called on 05/10/2023 in village Jargari.

In compliance to NGT original application no 414/2023, a meeting was held
under the chairmanship of SDM, with the officers of MC Khanna, Drainage Department,
PPCB and villagers, in village Jargari wherein it was decided that re-sampling shall be
carried out again from 4 points Manhole rising main lkolaha, Manhole rising main vill.
Nasrali, Manhole rising main vill. Jargari, Outlet of STP. in compliance of decision of
above said meeting, sampling was carried out from 4 points in the presence of officials
of MC Khanna and the results of sampling are awalited.

This is for your information and necessary action please.

O

%({ Environmental Engineer
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PUNJAB POLLUTION CONTROL BOARD

Regional Office, NISST Building, G.T Road, Opposite Floating
Restaurant, Mandi Gobindgarh.
Email- eerofgs@gmail.com

\' I’
e LIFE

RO/FGS/2023/No.... 4 5.9%.....

To
Sub-Divisional Magistrate,
Tehsil Payal, District Ludhiana.

Subject: Regarding order passed by Hon'ble NGT original application no.
414/2023 Avtar Singh and Others V/s State of Punjab and Others.

Ref:| This office letter no. 2081 dated 11/10/2023 & 2196 dated 17/10/2023.

In compliance to NGT original application no 414/2023, a meeting was held
under the chairmanship of SDM, with the officers of MC Khanna, Drainage Department, PPCB
and villagers, in village Jargari wherein it was decided that re-sampling shall be carried out
again from 4 points Manhole rising main Ikolaha, Manhole rising main vill. Nasrali, Manhole
rising main vill. Jargari, Outlet of STP. In compliance of decision of above said meeting,
sampling was carried out from 4 points in the presence of officials of MC Khanna and the results

are tabulated as under:

Dated....é(./za?.i.y

' S.no. | Parameters Outlet STP | Manhole | Manhole | Manhole | Prescribed
rising | rising rising Standards
main vill. | main vill. | main vill.
- __' Ikolaha Nasrali Jargari

1 pH 7.7 7.6 7.6 7.9 6.0-8.5

| 2 TSS 8 19 27 92 <100
] BOD 7 24 28 62 30
4 T.Coli 1700 7000 7000 1,70,000 -
5 F.Coli 180 2100 2600 70,000 <1000

The analysis results reveal that the concentration of BOD in the samples
collected from Village Jargari & concentration of Feacal Coliform in the samples collected from
manhole of Rising main village Ikolaha, Nasrali and Jargari are beyond the permissible limits as

prescribed by the Board.

It is pertinent to mention here that the analysis results of samples collected from
the |outlet of STP are within the permissible limits as prescribed by the Board. Further, it is
intimated that the Board has conducted sampling of STP on monthly basis and as per the
record file, the analysis results of samples collected from the outlet of STP for previous 6
months are within the permissible limits. The copy of the analysis results are attached

alongwith.

Thereafter, SDM Payal has directed this office on 11/10/2023 to collect effluent
samples from manhole of Jargari as MC, Khanna has closed the unauthorize inlets. As such, the
effluent samples were collected from manhole of Village Jargari and sent to Head Office Lab,

Patiala for analysis. The analysis results are tabulated as under:

| 2.
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Sr. Parameters Manhole rising main vill. Prescribed
No. Jargari Standards
1 pH 7.6 6.0-8.5
2 S5 55 <100 |
3 BOD 65 30
4 T.Coli 2,80,000 :
5 F.Coli 94,000 <1000

From above, it is clear that the concentration of BOD and F.Coli are beyond the

permissible limits as prescribed by the Board.

This is for your information and further necessary action, please.

DA/As above

b

. Environmental Engineer
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' PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN,
NABHA ROAD, PATIALA Acy 1L
WATER ANALYSIS REPORT /

1. Laboratory Sample No. E- 3279-3280/ H.O.Lab. M0111101'ng/2023

2,ULR No. ULR-TC704518000000006556 ek &5

3. Name of Industry STP Khanna (29 MLD), Khanna = 7?{

4. Name of Sample collecting Officer Er. Rubal Goyal, AEE ' ?
. 5. Designation of the officer authorizing Environmental Engmeer Regional Office, I"atehgar

Test Sahib ki

6. Type of Sample Grab

| 7. Date &Time of Sample collection 01.06.2023

8. Date &Time of Sample receipt in Lab. 01.06.2023

9. Period of Analysis 01.06.2023 to 09.06.2023

110. Test Methods As per relevant parts of 18:3025/18:1622 &

Methods of APHA
. | Parameters ‘Inlet of Outlet of Prescribed 1;
No. STP STP Standard
1 |pH 7.8 7.3 6.5-9.0
2 Total Suspended Solids mg/1 110 8 <100
3 | Bio-chemical Oxygen Demand mg/ | 113 6 A
4 Total Coliforra MPN/100 ml - 1700 -
B Feacal Coliform MPN/100ml : - 180 <1000
narks: The preseribed standards are as per notification no 188 di 28.349. However, if any stringent/other standards have been imposed by 4
rd, the same shall prevail, A Q?:".sr:,}\\

N\

b Nioe ~ N s o
| B ne-ae ZCrimer PR e oo
opy of the above is forwarded to the: - esnn A" :
. The Chief Environment Engineer, Punjab Pollution Control Board, Ludhiana.
The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-II, Patiala.
The Environment Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib.

} WHA '\%,,\6 %
Astt.Scientific Officer
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PUNJAB POLLUTION CONTROL BOARD VATAVARAN BllAVA’H, "*‘JF " &
NABIIA ROAD, PATIALA Fig \ ‘N

- { e j’

WATER ANALYSIS REPORT < g T4 o

1. Laboratory Sample No. 4-3557-3558/ H.Q.Lab. Monitoring/: ’U”'i, A, %/ OJA' ‘

2. Name of Industry ";’11J Khanna (29 MLD), Khanna \

3. Name of Sample collecting Officer Iir. Pritpal Kaur, AEE

4. Designation of authorizing Test Environmental Engineer, Regional O[hubk ié’mﬁéh‘fh 2

' Sahib
| 3. Type of Sample Grab sy ey

n. Date &Time of Sample collection 04.07.2023 '

7. Date &Time of Sample receipt in Lab. 05.07.2023 G o e e

S. Period of Analysis 05.07.2023 to 12.07.2023 &l TEeTt

LY. Test Methods As per relevant parts of IS:3025/&Methods U'[‘A,(’I'lr‘%

Results ]
Sr. | Parameters Inlet of Outlet of Preseribed
No. STP S5TP Standard
I pH 13 74 | 6.5-9.0 |
2 | Total Suspended Solids mg/I 92 9 <100
3 Bio-chemical Oxygen Demand mg/ 1 87 6 30
- Total Coliform MPN/100 ml - 1400 -
3| Feacal Coliform MPN/100ml - | 180 <1000 |

b lis: The ]arT:scribed standards are as per notification no 188 dt 28.3.19. However, if any stringent/other standards have been imposed by the
4. the same shall prevail.

---Iind of Report---

efen e "u:- o
| heie uwT%}L}}LJ
k. No: /6'4’5’0-«{3’ Bt /7 -7/},’!

sapv of the above is forwarded 1o the: -

The Chief Environment Engineer, Punjab Pollution Control Board, I.udhiana.

Jie Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-11, Patiala.
The Environment Engineer, Punjab Pollution Control Board, Regional Office, Fatchgarh Sahib.

p ¥R

Astt.Scientific Officer
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) E-2023
ent
" PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN, -~
NABHA ROAD, PATIALA "‘:gj LiFE
Ay WATER ANALYSIS REPORT ik TINE
B aboratory Sample No. E-3938-3939/ H.O.Lab. Monitoring 2023
L Name of Industry STP Khanna (29 MLD)
Name of Sample collecting Officer .  Er. Pritpal Kaur, AEE ‘
, Designation of authorizing Test . Environmental Engineer, Regional Office. F aziﬂ;;:r‘i
’ "Sahib 7 - '
| L Type of Sample A ~ Grab
Date &Time of Sample collegtie 01.09.2023 : e
S Al Date &Time of Sample ree@ipFif %‘e 01.09.2023 ' - 0%
1 Period of Analysis 5 '"5‘:‘_;}.‘01.09.2023 to 08.09.2023 e I 9
Test Methods - \ ;As per relevant parts of 1S:3025/&Methods of APHA
R sults =01, ] ; oo ol
Parameters "N Jnlet of Outlet of Prescribed
NS, - Aa )  STP STP Standard
pH - ey L T 6.5-9.0
Total Suspended Solids mg/l 125 BDL <100 -
| Bio-chemical Oxygen Demand mg/ | - 115 6 30
; Total Coliform MPN/100 ml iy 1400 s
: Feacal Coliform MPN/100ml . - 180 < 1000

arks: The prescribed standards are as per notification no 188 dt 28.3.1%. However, if any stringent/other standards have been imposed

ghe Board, the same shall prevail.

Scientific bﬁ ;
| . Tv47/8}
fo 220 BRI

sopy of the above i3 {orwarded to the: -
1. The Chief Envircmnent Engineer, Punjab Pollution Control Board, Ludhiana.
2. The Senior Environment Engineer, Punjab Pollution Contro! Board, Zonal Office-I1, Patiala.

The Environment Engineer, Punjab Pollution Control Board, Regional Office, Fatehgarh Sahib.

—— : Astt.Sclentd Jg}&,’m‘z‘
o wEs : F [%ﬁb
jom o . \5

---Hnd of Réport---
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2. Name af In
3. Name of Sqmy
L I._')esignarti'u of

5. Type of Sample

¢ Lol “Pate &lime
el ‘,”iﬁ"ﬁm &Time of S
g . Period of An

k

I__JAB P(}L.L»[ I]_IUN Co

LYW ATER 4
gdn pl(e No

Sahib p(

11.10.2023

|
H‘Grab
i
'l

| [ 12.10.2028

N? ROL BOARD VATA
NABHA ROAD, PATIALA
\NALY SIS REPORT |

| E4243/ 1,0\ Lab. Monitoring/2023
| From M"mrhttsle Vlill Jargham ]eh Payal.
Er. Pritpal Klaur, AEE
Environmenjal Eng eer, R gmn Office. Fatehuurh

ES

VARAN Bl

1 12.10. 2023 to 26. 10 2023

|,;¢, N

1’ [’L lu st Mcﬂlm is | As per relevant paﬂs of IS:3025/18:1622 & )g\g\\:@
T L | 'Methods of APHA '
i Results | |
Sr. ]| |'ﬂl‘iﬂ|lll‘tel‘5 | From Manhole at Prescribed
No. | | gl (1] Vill Jarghari Standard
T pAy ] NN 76| 6.5-90 |
2 | Jotal Siispended Solids gl || 1] 35 <00
3 Hm che pical Oxygen Déniand mg/l | | 65 ':
14 10L11Lculi!01m MPNM@OI- HEREED O E
|5 | Feacal € oliform Mvwwo " %4000 TTT <j000
Remarks: The _Fl’! scrihed standards are as per er standarcs have

heen imposed By the

|
?I:-'.mlsl. No: r:
A copy of the

I. The Ch

3. The Env

nutlrcathu nnl
Hn:lr'd. the same shall prey

abq\e is [{)r‘w ,
ef ﬁnvironnllﬂ;'ﬂ: ;
The Seti L 1t |

-
T e Py B e et } 3 = - -

:--~d11d of chort-»- :

i I ‘ | | I : !

LIS | [}

| i

| | | Fi g
|

Pun]ab Pollutlon Control Board. hudhland |

% dwr_ulﬁ—f‘l‘ﬂ"'\'ﬁ er. if any stringent/oth

/“

Smenr%cf)f?i

. Purljab t’ollutldn Control Board, IZonal O'tice-11, Payala.
b POL”LIH(&D Control Board Regional Officc. Fatehg: uh Sahib

Al Fatiala

2
Asstt. ﬁcicntllslglglf?:er

v:":'ﬁ
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NABHA ROAD, PATIALA Q:,/& L:FE
TER ANALYSIS REPORT @ et

1. Laboratory Sample No. "‘7 N / 2 E-4243/ H.O.Lab. Monitoring/2023
2. Name of Industry ' ,3 From Manhole, Vill Jarghari, Teh- Payal, Ludhnam
3. Name of Sample collecting Officer Er. Pritpal Kaur, AEE ﬂ%ig:
4, Designation of authorizing Test Environmental Engineer, Regional Office, Falt,hgcn h
Sahib P '
5. Type of Sample Grab
6. Date &Time of Sample collection 11.10.2023
7. Date &Time of Sample receipt in Lab. 12.10.2023 =8 L TAE -
8. Period of Analysis 12.10.2023 to 26.10.2023 @
9. Test Methods As per relevant parts of 1S:3025/1S:1622 & Tk
Methods of APHA
Results
Sr. | Parameters From Manhole at Prescribed
No. Vill. Jarghari Standard
1 pH 7.6 6.5-9.0
2 | Total Suspended Solids mg/I 55 <100
3 Bio-chemical Oxygen Demand mg/ | 65 30 !
4 | Total Coliform MPN/100 ml 2,80,000 -
5 Feacal Coliform MPN/100ml 94,000 < 1000

Remarks: The prescribed standards are as per notification no 188 dt 28.3.19. However, if any stringent/other standards have
been imposed by the Board, the same shall prevail.

---End of Report--- “-(-O

bcwntlhcg)fh er
Endst. No: ‘2,’3 L(:f o—A2_ br. 2] } } °)'Lj

A copy of the above is forwarded to the: -

1. The Chief Environment Engineer, Punjab Pollution Control Board, Ludhiana.
2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-II, Patiala,
('i/Th'e Environment Engineer, Punjab Pollution Control Board, Regional Office. Fatehgarh Sahib.

3
Asstt. SCiel‘Iﬁ%’C’%‘fﬁC(‘I‘

s
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i ,g;,J PUNJAB POLLUTION CONTROL BOARD VATAVARAN BHAVAN,
\“b///” NABHA ROAD, PATIALA e ﬁ_gﬂ“ﬂd
S 4 . WATER ANALYSIS REPORT * & i
\"'faboratmy Sample No.~ - - E-4347-4348/ H.O.Lab. Monitoring/2023
. Name of Industry STP Khanna (29 MLD) - '
3. Name of Sample collecting Officer "Er. Sanatpreet Singh, AEE Q"
4. Designation of authorizing Test Environmental Engineer, Regional Offig
Sahib . .,
5. Type of Sample Grab ;-‘-“'
6. Date &Time of Sample collectlon 01.11.2023 Qs
7. Date &Time of Samplel ab. 02.11.2023 , ,“-
8. Period of Analysis 02.11.202310 08.11.2023 =N
9. Test Methods As per relevant parts of 1S:3025/18:1622
Methods of APHA s )=
Results l :

Sr. | Parameters \% Inlet of | Outlet of Prescribed

No. Y og ‘Ké/ STP STP Standard |
1 |pH @ 8.0 7.9 6.5-9.0

2 | Total Suspended Solids mg/l 128 71 <100

3 Bio-chemical Oxygen Demand mg/ | 98 6 30

4 | Total Coliform MPN/100 ml . - & e S o
5 | Feacal Coliform MPN/100ml - 180 <1000 .

Remarks: The prescribed standards are as per notification no 188 dt 28.3.19, However, if any stringent/other standards have been imp:

Board, the snme shall prevail.
---End of Report--- ;
Suentliu iu

Endst. No: 2— 7 3¢ 5% : Dt. Ofy/%,__'g

A copy of the abcr 3 is forwarded to the: -

1. The Chief Eavironment Engineer, Punjab Pollution Control Board, Ludhiana.
2. The Senior Environment Engineer, Punjab Pollution Control Board, Zonal Office-11, Pat
j The Environment Engineer, Punjab Pollution Control Board, Regional Office. Fatehgarl.

Astl‘.gz:m
e




aborattry Sample
tame of Industry*’--

Office, Fatehgai

Qutlet of I’if‘esfnbed
STP Standard
7.6 6.5-9.0
BDL <100 .
652 i

6 30
1400 K
180 o < iﬂﬁﬁ

—mf"f

- Seientific Offiger

S

unjab Pcllmtcm Control Board, Ludfi g - Do
Punjab Pollution Control Board, Zonal Office-I1, P tmla
, Control Board, Regional Office, Fatehgarh Sah

o}
5 T ﬁb"’ Astt.Scientitic Officer
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6y 3w NfgAeae
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femm.- Regarding order passed by Hon'ble NGT Original Application No. 414/2023

Avtar Singh & others V/s State of Punjab & others.

IJTT"- Fgrarat fErtema, 7S fSarH H HESa w3 i Has Haga 7t &
fifs nige &. 9810/32-3 M3 04/10/2023

Sudaz fen w3 I8 € men R WA 3t 05/10/2023 § A ARSI 11.00
w7 2B Hifear Al Ire 7t faw ST €9 9-3 fesar o8 foHsor3ea & AHS I8 |
HIfETT £ A3 Higa 28 39& © ¥ UR 3 BdI'e ©du3T © Hae © fHag a3 famr 3
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& gog € 83 J| o 58 fon g6 $ €9 dac BY S9997 18 B gUR T HIY WEE JI
g6 & G5 g SE s 3 994 w8T J 37 &3 A< |

feg wru 7t & gt fJ3 3

5

8y H3T werAgd
S foa A IH HEfET w3 st 8 3w
IEBYUAS SI678" , Fhanr.

HLAL
Srgrerdl fErHlaMG, 7S fSaA o HElféar w3 3l Has, Aaga & moat w3
WIS S TI=TEr Sfrm Aer 3 A
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RANALA DRAINAGE CONSTRUCTION CUM MINING & GECLOGY SUB DIVISION,

WRD, PUNJAB

Estimate for strengthening of left side bandh of Upper LissaraNallah from RD
299150-303150 to save nearby forest land in village JargariTeh. PayalDistt.

Ludhiana.
Abstract of Cost
Quantity Iltem Cost Amount
4414.80 cum | Excavation of soil using | CSR item no. 19.38 12,91,329/-
Hyraulic Excavator and | 59.45+16+(8%25.39)=17
hydraulic Tractor Trolly | 7.01 + 5%= Rs. 292.50/-
I/C cutting and loading | per cum
in trolly and
transportion to the
emkankment locations
with all lifts and leads
with in 9 km
1,56,000 cft | Royalty Rs. 2.87/- per cft 4,47,720/-
Total 17,39,049/-
Add 1% Contigencies 17,390.49/-
G. Total 17,56,439.49/-

A
V¢

Sub Divisimrﬁfﬁcer/Barnala

Drainage Const. cum Min. & geology sub Div

WRD, Punjab
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RANALA DRAINAGE CONSTRUCTION CUM MINING & GEOLOGY SUB DIVISION,

WRD, PUNJAB

Estimate for strengthening of left side bandh of Upper LissaraNallah from RD
299150-303150 to save nearby forest land in village JargariTeh. PayalDistt.
Ludhiana.

Details of Quantity

Sr. no. Description of Work Quantity
152 Excavation of soil using Hyraulic (10+16)/2*3*4000=1,56,000
Excavator and hydraulic Tractor cft or 4414.80 cum

Trolly 1/C cutting and loading in trolly
and transportion to the embankment
locations with all lifts and leads with
in 9 km

2 Royalty for earthwork 1,56,000cft

b

Sub Divisioha\fofficer/Bamaia
Drainage Const. cum Min. & geology sub Div

WRD, Punjab /)
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